
notification under the Act., 
" 

(13) ,Where the land is''''acquired 
,.;for a public purpose but is not used 
-'therefor within a reasonable time, 
it may be offered to the original 
-owner/lessee/tenant or his heirs. If 

"the land is acquired for a company 
and is not used fOr the purpose of' 

'acquisition within a specified period, 
the transfer may be declared null 
-and void and the Government 
'should offer reconveyance of the 
land to the original interest holder. 

-Development of interest in tribal 
ethnography 

8818. SHRI R_ p. GAEKWAD: Will 
·the Minister of EDUCATION AND 
, SOCIAL WELFARE be plea3ed to 
state: 

(a) whether Government propose 
to award fellowships and extend fin-
'8llcial assistance for ethnography in 
"the Indian Universities to develop 
interest in tribal ethnography; 

(b) if so, the details thereOf; 

(c) whether it is a fact that little 
'knowledge is available about the tri-
bals in India because of lack of in-
.centives to the researchers; 

(d) if so, the details thereof; and 

(e) what steps Government pro-
pose to take to encourage research 
knowledge about tribal problems as 
is being done in other neighbouring 
·-countries? 

THE MINISTER OF STATE IN 
'THE MINISTR;Y OF EDUCATION 
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): (a) to (d). 
'There is no proposal to institute any 
separate scheme of fellowships for 
research in ethnography in the urii-
v~l'sitie8 .. However. encouragement 
is' given to research in tribal problems 
by the University Grants Comptission 
and the Indian Council of Social 
Science Research unaer their fellow-
.ship pl\.lgrammes and schemes for 
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financial assistance tor, research pro-
jects. 

Several universities in the country 
have Departments of Sociology and 
Social Anthropology which· are en-
gaged. . among others, in studies in 
ethnography and tribal problems. 
They are provided financial assistance 
by the UGC for their research pro-
grammes. The Department of Socio-
logy of Ranchi University which is 
receiving special assistance from the 
Commission has been undertaking 
research in tribal ethnography of 
India with reference to Central India 
and the Islands. Besides, the Com-
mission supports individual research 
projects proposed by teachers in uni-
versities and colleges which also 
include studies on tribal problems. 

The ICSSR has financed 54 research 
projects on various aspects of tribal 
life conducted by University and 
Col1eg~ teach~r3 as well as those 
working in other research centres. 

Criteria for establishment and 
aftiliation of new colleges 

8819. SHRI UTTAM RATHOD: Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
state: 

(a) the criteria adopted by the 
UGC in regard to the establishment 
and affiliation of new colleges; and 

(b) whether any special criteria 
are adopted to promote the establish-
ment of new colleges in baCKward 
areas? 

THE MINISTER OF STATE FOR 
EDUCATION AND SOCIALWEL-
FARE (SHRIMATI SHEILA KAUL) ~ 
(a) and (b). The University Grants 
Commission has not laid down any 
general criteria for the establishment 
and affiliation of new colleges, Or any 
special criteria fOr promoting the 
establishment of new colleges in the 
backward 8~as. Such crite:ria are 
generally pre3cribed by State Univer. 
siti~s. The CommissiQn, .. however, is 
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of the view that new colleges should 
be established only after' a proper 
survey is made a.f the facilities avail-
able in each area, and their utilisa-
tion, and based on such surveys, the 
Deed fOr new institutions is establish-
ed, and after ensuring the necessary 
resources for providing the minimum ,_ 
physical facilities required. 

.Facilities for 8:sherm,ell to compete 
with big mechanised boats .. 

8820. SHRI AMAR ROYPRADHAN: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) what facilities Government 
have provided to the fishermen at the 
sea-shore areas sO as to enable th~m 
to compete with big industrialists 
and big mechanised boats; 

(b) if so, the de~ails thereof; and 

(c) if not, the reasons therefore? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
ANn RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINAHAN): (a) 
and (b). The area of operation of big 
mechanised boats is beyond that of 
fishermen who operate small mecha-
nised boats and non-mechanised 
boats. At important fishing centres 
basic facilities are made available to 
the fishermen. Fishing harbours at 
major ports have been established. 
Landing and berthing facilities at 
smaller centre;; have also been crea-
ted. At these centres, auction halls, 
fish curing yards, cold storages. ser-
,!ice centres, provision of water, ice 
and electricity, diesel pumps, and ap-
proach roads have been provided. 

(c) Doe:; not arise, Sir. 

Auto dial tel'ephone exchange of 
Dauria, West Bengal 

8821. SHRI HANNAN MOLLAH: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

. (a) . whether it is a fact that a 
scheme for opening an Auto-dial tele-

phone exchange was accepted by the-· 
Government at Bauda' in Howrah .. 
District; 

(b) whether the works to be start-
ed and materials of lakhs ·of rupE\es 
were "ent there; 

. (C) whether it is ~ fact that sud-
denly the work was stopped and all 
materials were removed; 

(d) if so, the resources therefor;' 
and 

(e) whether Government propose-
to reconsider the case and open the 
telephone exchange there? 

THE MINISTER. OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): 
(a) to (d). On receipt of a number of 
application.:; for telephone connec-
tions, it was decided to open a 50 line 
small automatic exchange at Bauria 
and certH.in materials and stores had 
been obtained. 

On a review, it was considered' 
more economical to provide the new 
connection from the existing 200· 
line automatic exchange at Uluberia. 
Accordingly it was dec.ided to cancel· 
the project of opening a new ex-
change rmd to :provid~ connections 
from Uluberia exchange. Some· con-
nections have already been provided, . 
cable ,\'ork has been planned to pro-· 
Vide the re:;t. 

(e) No Sir. 

8822. q'r_. ~Ii;{ :;p;rrfdT 
~ W"'_ ~tr~'ar ll~r ~~'CifCi1~ ~·rrr· 
Ifi'~ fifi : 

(cr. ) ~r~ ~m rr fcr.;:r-ftr.~ N.; .... t-
~ ~~ ;r it.'1rr~· fcrWT<1ti' ~ 1f.'( 

Cf~t if; i(.;:Utf ~T~ it': 1f.li;;nfn;ff it.. 
~ ~T f1rm' ~ .~ .~ 
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